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The issue concerns dispute on taxability of certain port
services. Ld. Advocate, Shri G. Natarajan, appearing on behalf of
the respondent fairly concedes that against the order passed by

the Larger Bench of the Tribunal in Western Agencies PVL. Ltd. v.



Commissioner - 2011 (24)_S.T.R. 150 (Mad.), the assessee therein
had approached the Hon'ble High Court of Madras by filing a writ
petition which was later converted to Civil miscellaneous appeal.
The Ld. Advocate further informed that vide an order dated
21.04.2011, the Hon’ble High Court of Madras had ordered interim

stay of further hearing in the appeal.
2. Ld. AR, Shri K.P. Muralidharan, AC, agrees to this.

3 In these circumstances, we are of the considered opinion that
it would be proper and prudent to close the appeal concerned, but
only for the purpose of statistics. We, however make it clear that
the appeal along with stay order / interim orders, if any, will
continue before the Tribunal and the matter is closed only for the
purpose of statistics. Both sides are at liberty to file application
before the Tribunal to reopen the matter as and when the case is
disposed by the Hon’ble High Court or in case of any other change

of circumstances.
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In the result, the appeal is disposed as file closed, The datdien
d 2
cross-objection filed by the respondent is also disposed ofac cgwo‘m*gfv] b

(Order dictated and pronounced in the open Court)
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